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ALLOCATION  OF TIME FOR GOV-
ERNMENT AND   OTHER  BUSINESS 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN) : Before I call Prof. Kothari I 
have to announce the official business. 

I have to inform Members that the Business 
Advisory Committee at its meeting held on 
Wednesday, November 26, •969) 
recommended allocation of time for 
Government legislative and other business as 
follows  :— 

1. The Oil fields (Regu-   2| hours 
lation and Develop-
ment) Amendment 
Bill, 1969, as passed 
by the Lok Sabha. 

2. The    Khuda Bakhsh    1  hour 
Oriental    Public Li 
brary   Bill, 1969,   as 
passed by the    Lok 
Sabha. 

3. The Merchant Ship-    2 hours 
ping (Amendment) 
Bill, 1968. 

4. Discu'lion on the Whole of 
statement of India's Thursday, No- 
participation in the vember, 27 & 
Islamic Conference the Minister 
at Rabat laid on the and the Mover 
Table of the Rajya to reply on 
Sabha on the 19th Monday, De- 
November, 1969. cember    1/69. 

5. The    Salaries      and   2J hours 
Allowances of Minis 
ters       (Amendment) 
Bill, 1969, as passed 
by the Lok Sabha. 

6. The Central        Silk    ifc hours 
Board (Amendment) 
Bill, 1969, as passed 
by the Lok Sabha. 

7. The  Tea     (Amend-    i\ hour 
ment)   Bill, 1969, as 
passed by the Lok 
Sabha. 

8. The petroleum (Am-    2 hours 
endment) Bill. 1969, 
as passed by the Lok 
Sabha, 

9. The Constitution    1 day 
(Twemy-t?nrd Am 
endment) Bill, 1969, 
as passed by the 
Lok Sabha. 

io. The       International    2 hours 
Monetary   Fund and Bank   
(Amendment) Bill, 1969, as   passed 
by the Lok Sabha. 

11. The   Lokpal and Lo-    2 days 
kayuktas Bill,   1969, 
as passed by the Lok 
Sabha. 

12. Private        Members'    1   day       each 
Bills. for   every Bill. 

THE VICE-CHAIRMAN   (SHRI AK-BAR 

ALI KHAN)   : The    Government 
will take note of it. 

Prof.    Kothari. 

 


